CENTRALAAOMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

O.A. 351/93
O.A. 398/93

Thursday, the twentieth day ef Janueary, 1994

MR. N. DHARMADAN MEMBER (JUDICIAL)
MR. S. KASIPANDIAN MEMBER(ADMINISTRATIVE)

K.C. Achuthan S/0 K.P.A. Menen '

Transmission Assistant (H.G.) :

Telephene Exchange, Ponnani _ . Applicant in
, ' 0.A. 351/93

By Advocate Mr. M.R.R&jendran Nair

VSe

1. Unien of India represented by

Secretary to Government,Ministry of - ~— »
. Communications,New Delhi , S,
2. Chief General Manager,Telecem, = . Respendents in
Kerala Circle,Trivandrum - Oehs 351/93

By Advecate Mr. K.Kerthikeya Panicker,ACG C

A+ Ramachandran S/o0 K.P.Sankara Poduval o
Repeator Statien Assistant, Appiicant in
Perinthalmanna , _ O.A. 398/93

BY Advecate Mr. M.R.Rajendran N&ir
VSe
le Unien of India represented by
Secretery teo Government of India
Ministry eof Communicatiens,New Delhi
2+ Director Gereral, Telecem,New Delhi -

3+ Chiéf General Mﬁnager,Keféla circle Respendents in
- Trivandrum - : O.A. 398/93

By Advecate Mre. K.K?rthgkeya Panicker,ACGSC

ORDER

N. DHARMADAN

when the cases are: . takenup for final he&ring,
learned counsel for app.iceénts as well as learned ceunsel
for respondents submitted that these cases are ceyered by
the,earl;e: judgnents of this Tribunal in O;A. 126/87,
0.A. 1456/91 etc. |
2 Accordingly, we fellew the judgments and allew-
the original applicatiens with the declaratien that the
’applicants are entitled te notional prometien as higher
grade Technicians wee.f. 26.§§155 in 0.A. 351/93) and

103.75( in Q.A. 398/93$ We further direct the respendents



e

—2..

te grant the applicants netienal premetien Wifthall
conseiuential benefits including fixation of pay and

disbursement ef drrears. .

3. ‘The applications are alleowed as alkove.
4. The e shall be ne order as to costse.
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(3. KASIPANDIAN) {N. DHARMADAN)
MEMBER(ADMINISTRATIVE) ‘ MEMBER (JUDIC IAL)
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